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Addressing participants, lightedthesignificanceof fit-
Col.Singhsaidthatyogaisan nessinNCCtrainingandser-
integral part of India’scultu-  ved as a tribute to the patrio-
ral heritage and promotes tic spirit embodied in Vande
not only physical strength Mataram. The event also in-
but also mental balance and spired local residents to em-
positivity He urged cadets to  braceahealthierlifestyle. :
incorporate yoga into their As part of the celebra-
daily routine and uphold va- tions, the NCC Group Head-
lues of duty and national gquarters Varanasi ‘A, BHU,
consciousness. also organised a blood dona-
Administrative  officer tion camp in collaboration
Major Sangeeta PS also add- with the Blood Bank of Sir
ressed the gathering and en- Sunderlal Hospital, and 2
couraged cadets to practice HDFCBank.
yoga regularly for physical Twenty-one cadets volun-
and mental well-being. tarily donated blood, contri-
The event was coordina- buting to a life-saving initia-
ted with the support of Se- tive important for surgeries
nior Anita Saini, Havil-
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PUBLIC ANNOUNCEMENT \[-,ﬁ;‘;ﬁ
Regulation 14 of the Insolvency and Bankruptcy Board of Indi ‘supre-
(Voluntary Liquidation Process) Regulations, 2017
FOR THE ATTENTION OF THE STAKEHOLDERS OF s
K.S. ELECTRONICS PRIVATE LIMITED ducted
1. | Name of The Corporate Person4[ K.S. ELECTRONICS PRIVATE LIMITED 1 yoga
2. | Date of Incorporation of Gorporate Person| NOVEMBER 26, 1991 thou-
3. | Authority Under Which Comporate | MINISTRY OF CORPORATE AFFAIRS, | ‘oIS le-
Person is Incorporated/registerad | REGISTRAR OF COMPANIES (ROC): mﬂ’w r?hef
4.| Corporate Identity Number U32201UP1991PTCO13551 lt(:ilfi?)?-;
5. | Address of The Registered Office | lird Floor, 7/3A/2G, Clive Road, Civil Lines, | o pati-
And Principal Office (if Any) of | Prayagraj -211001. ikilled
Corporate Person yurve-
6. | Liquidation Commencement Date | yovEMBER 22, 2025 ypathy
of Corporate Person stems.
7.| Name, Address, E-mail Address, | Name: Anil Kumar in the
Telephone Number And The Address: C-03, 2nd Floor, * vinayak resen-
R_eg|§trat|on Number of The Gity Square”, 7/9, S.p. Marg, Civil Lines ferent
Liquidator Allahabad (Prayagraj) Uttar Pradesh-01 | 1.1 ¢

E-malil Id Registered With Board:
Purswanianil@gmail.com

E-mail Id For Correspondence With
Liquidator: VI.ksepl@gmail.com
Telephone No.: +91 9415306147
Reqistration No:
IBBYIPA-002/IP-N00376/2017-18/11118

od court has been set up on the
premises, with stalls of famo-
usdishes of various provinces
from North Indian cuisine to
South India.

The 25,000 Kundiya Swar-
ved Gyan Mahayagya will
commenceat10amon Wednes-
day, and lakhs of devotees will
offer oblations in the yagya
kunds amidst chanting of Ve-
dic mantras. The mahayagya,
lasting over two hours, will
commence in the presence of
Sadguru Acharya Shri Swa-
tantra Dev Ji Maharaj and
Sant Pravar Vigyan Dev Ji Ma-
haraj. Mantras will be chanted
by 101 students of Sadguru Sa-
daphal Dev Aapt Vedic Guru-
kul, operated by Swarved Ma-
hamandir Trust.

8. Last Date For Submission of Claims|

DECEMBER 22, 2025
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from the website www.ibbi.gov.in.

ﬂate November 26, 2025

Notice is hereby given that K.S. Electronics Private Limited has commenced
voluntary liquidation on November 22, 2025.

The stakeholders of K.S. Electronics Private Limited are hereby catled upon to submit | |
a proof of their claims, on or before December 22, 2025, to the liquidator at the

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic

In order to get a copy of the relevant forms, you may download the respective forms

Submission of false or misleading proofs of claim shall attract penalties.

Reg. No. jasmra-m/lp-uuom/zw-tmnn
Place: m-

For K.8. Electronics Private Limited
Anil Kumar Voluntary Liquidator
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The Divisional Railway Manager, E.C.
Railway, Danapur is inviting online (E-
Tendering) Open Tender for and on behalf of
the President of India from reputed
contractors with experience, financial
capablity including those registered/
working with Railway/  Imigation/CPWD)/
MES or any other public sector undertaking
forthe followingworks : -

Tender Notice No.:W-7/E-Tender/22/
Open/DNR/2025-26

Item No. 1, SI. No. 1 Name of the Work
Mmlhincation JAJ-KOO:- Improvement
of main road of coloney under Sr.
DEN/2/DNR., Sl. No. 2 Cost of
work : !1439719654 Bid security : T
2,22,000/-. ttem No. 2, 81, No. 1 Name of
the Work with its location : TBSR (H-
Beam Sleeper) under Sr. DEN/2IDNR (rom!
= 2736 Nos )., SI. No. 2 Approx Cost of
work : ¥ 9,25,30,152.00, Bid security : 7
6,12,700/-., itho.!.Sl No. 1 Name of
the Work with its location : TBSR (H-
Beam Sleeper) under Sr. DEN/Track/DNR
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